HIGH COURT OF DELHI AT NEW DELHI

No. 29343 - 407 Dated 21/12/2013

AUCTION NOTICE

A large number of obsolete/unserviceable articles of office
furnitures/furnishing such as Steel Almirahs, Chairs, Benches, Sofas, Steel
Tables, Wooden Tables, Book Case, Kettle/Flask, Bicycles, Pedestal Fans,
Water Dispenser etc. are proposed to be put to public auction to be held on
18/01/2014 at 11.30 AM, Near Gate No. 9, in Delhi High Court Building at
Sher Shah Road, New Delhi on “AS IS WHERE IS BASIS” against cash
payment of full amount on the spot.

The goods may be auctioned in one lot or one by one and the
right to accept or reject, without assigning any reason, all, any or the highest
bid is reserved with this Court.

Other terms and condition will be announced on the spot.

Those willing to participate and inspect the articles may contact
Sh. Ved Prakash Sharma, A.O.J/General Store, Delhi High Court, New
Delhi, on any working day between 10 A.M. To 5 P.M.

Sd/-
(KAUSHLYA VERMA)
Assistant Registrar (Genl. Store)
for REGISTRAR GENERAL



